BEFORE THE NATIONAL GREEN TRIBUNAL (SOUTH ZONE)
SITTING AT CHENNAI
(Under section 18(1) read with sections.14,15 of National Green Tribunal
Act of 2010)
Application No. 112 of 2022 (SZ)

Saraswathi Excel Matriculation School

Rep.by its Correspondent, M.Rajasekaran,

Thiruvannamalai Road, Sozhaganur - 605 402,

Vikravandi Taluk, Villupuram District. ... Petitioner.

-Vs-

1. The Member Secretary,
Tamil Nadu Pollution Control Board,
Guindy, Chennai — 600 032.

2 The Secretary to Government,
Agriculture and Farmers Welfare
Department, Fort St. George, Secretariat,
Chennai — 600 009.

3. The District Collector,
Villupuram District.

4, The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Villupuram District.

2 The Commissioner of Agriculture,
Chepauk, Chennai 600 005.

6. The Deputy Director of Agriculture,
(Plant Protection)
State Licensing Authority,
Chepauk, Chennai - 600 005.

v The Tahsildar,
Vikkiravandi Taluk,
Villupuram District.

8. M/s. Sri Krithika Agro Chemicals,
No.23, Hospital Road,
(Opposite Telephone Exchange),
Vandimedu, Villupuram. ...Respondents.

BAL OFFICER PUTY DIRECTOR OF AGRICULTURE
ter ol Aaciculture {PLANT PROTECTION)
; State Licensing Authority,
- Tamilnadu.
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ADDITIONAL REPORT FILED BY THE SIXTH RESPONDENT

I, K. Mani, Son of M.Kandagounder, aged about 53 years, working as
Deputy Director of Agriculture (Plant Protection) I/c., having office at the
Directorate of Agriculture, Chepauk, Chennai — 5, do hereby solemnly affirm

and sincerely state as follows:-

1. I am the 6t Respondent herein and as such I am well acquainted
with the facts and circumstances of the case from the records available and I
am authorized to file this report on behalf the 2nd, 5th and 6th respondents of
Agriculture Department. I have gone through all the averments made in the
application. Further the Report Dated: 22.11.2022 1 hereby submit the

additional particulars;

2. It is submitted that a surprise inspection was conducted by
Assistant Director of Agriculture, Villupuram at the premises of M/s. Sri
Krithika Agro Chemicals, Cholaganur Village, Koliyanur Block, Villupuram
District on 10.11.2022 and 29.11.2022 Inspection report was submitted vide
reference E3/9324/2022, dated 11.11.2022 and E3/9324/2022, dated
29.11.2022 respectively. A copy of the report submitted by the Joint Director
cf Agriculture, Villupuram dated -11.11.2032 and 32.11.2002 are endloscd.

Annexure-I & Annexure-II along with Photo evidence.

Nl s L

AGRICULTURAL OFFICER ' QEPUTY DIRECTOR OFf AGRICULTUKE
Office of the Director of Agricultuie (PLANT PROTECTION)

Chepavk, Chennai - 5. State Licensing Authority.
Tamilnadu.



3. It is submitted, in the report of Joint Director of Agriculture,
Villupuram referred above, on - verification, there was no evidence found
' related to production of banned pesticide Phorate and material evidence

during Inspection at the premises.

4. It is submitted that a show cause notice was issued to the 8t
respondent, vide PPS4/67281/2022, Dated.: 18.10.2022 for violations of
Insecticides Act 1968 and Rules 1971 Annexure-IIl. It is submitted that the
reply for the show cause notice was received from 8t respondent dated

31.10.2022. Please see Annexure-IV.

5. It is submitted that, M/s. Sri Krithika Agro Chemicals, Villupuram is
found violating the Insecticides Act 1968 and Rules 1971 and show cause
notice was issued to M/s. Sri Krithika Agro Chemicals, Villupuram for
offering explanation vide PPS4/67281 /2022, Dated:18.11.2022 and reply for
the same is awaited from Sri Krithika Agro Chemicals, Villupuram. It is
submitted that necessary action is being initiated to suspend or cancel the
licence for violations of the provisions of the Insecticides Act 1968 and
Insecticides Rules 1971. I confirm that at present there is no production

activity done at the above premises.

ae [:0 3 Signed:

Y el
i |
\GRICULTURAL OFFICER Fhipas OEPUTY DIRECTORDF AGRICULTURE.
ffice of the Director of Agrg:ulture S(PLANT PROTECTION)
yepauk, Chennai - 5. tate Licensing Authori
Chep Verification Tamil:fdu,l e

I, K. Mani, Deputy Director of Agriculture (Plant Protection) (i/c),
Agriculture Department herein do hereby verified the contents of this report
and they are true to my personal knowledge based on the records and I have
not suppressed any facts.

Signature:

OEPUTY DIRECTOR OF AGRIGULTURE
(PLANT PROTECTION)
State Licensing Authority.
Tamilnadu,
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Insecticides Board. -
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FORM VIII
LICENSE TO SELL, STOCK OR EXHIBIT FOR SALE OR DISTRIBUTE INSECTICIDES, INCLUDING
STOCK AND USE OF INSECTICIDES FOR COMMERCIAL PEST CONTROL OPERATIONS
[See sub-rules (3A) and (4) of rule 10)
License Number 72 / Aot 47

License to sell, stack or exhibit for sale or distribute by retail the following insecticide(s) or carrying
out commercial pest control operations on the premises situated at

0L 52h., Selva Nagas,. . \[ivatlik amﬁgmcﬁl,vﬂfnf)wwm
“@(‘3&&99\1: ................................................................................

.......................................................

(Complete address along with PIN Code) : i : ais e
is granted to Misc’?‘yﬁjri}&‘fﬁ’“ff% : T LR
as specified hereunder:- o S b VL Bowan Al 5 f R crid Ty s f ~ :
Sl. No Particulars Registration Date of grant of
of the insecticide _ Number License
L |6 Of Kiruthika Pavo Chossielt dilumram
£ R ¢
X - %v Saba;xf 67053 Care. &-e‘i?mws m{) {Fa‘ S C/Cn\ny; W
i ¥

2. The license is subject to the provisions of the Insecticides Act, 1968 and the rules made
thereunder for the time being in force as well as the conditions specified below.

Plads: ks[:‘ﬁa YU -

G -
_ . q\}}.\{? ) Signature Gfth 1g.officer
. W{ Senbesyprens i{f"“d ” s f:) a]
pate: 9.11.200 . : Baveryammeamp g%ﬁgﬁ\@mmsgmﬁ

Ganeduwsai., AC: 403

4. An application for the renewal of the license for pest control operation shall be made as laid
down in sub-rule (3A) of rule 10 of the Insecticides Rules, 1971.
§. Any other condition(s) - may be specified by the Licensing Officer

b Sobject to Fue fubfillmont of " cousabion Gualifiakon onor before 51117

7
o ﬁg&“"
Signatg;rgﬁﬁe
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310/3, Thiruvannamalai Main Road, Cholaganur Vi
Ph : 04146-227585 Cell : 9842429026 Email I
“FORM IX”

PRINCIPAL CERTIFICATE

T

SRI KRITHIKA AGRO CHEMICALS

llage, Villupuram - 605 402.
D: sriskac@gmail.com

——

: Address of the [ icense| Date of Valid Name & |

Product Name Trade Name Manufacturing | Ny | pesue upto Ad&?&snggth&%

Premises : Authority |
310/3, Thiruvannamalai Droscried| - DB

1 Acephate 75%SP | LION KRITHI 75 Sp cnmiﬁm 5 ; Isciie ‘%m‘ﬂli

* : Villup 102 4302007 | 181247 %gﬁ%ﬁ ﬁ?;i?:g;ggi‘ of

| Permenant Chf:pauk:s Chennal
2_| Acelamiprid 20% SP LIONKRITHI 08P -do- -do~ | .do- | .do. -do-
3| Acephate 25%+Fenvalerate 3% EC | LION KRITHI _5EC -do- -do- -do- -do- -do-
4| Atrazine 50% WP LIONKRITHI 500 -do- do- b ado- 1 do. -do-
5_| Butachlor 50% EC LION KRITHI CHLOR 50EC -do- e b oo | o -do-
8 | Cartaphydroctiorided %GR LIONKIRUTOP 4G -do- -do- -do- -do- -do-
7| Carbokuran 3%CG LIONKRITHI %6 -do- ~do~ ~do. - ~do-
8_| Carbendazim 50% WP LIONKRITHI STIN 50 ~do- -do- | doi | o ~io-
9 | CartapHydrochloride 50% SP |LIONKRITHI 5059 -do- dos | ~do- | .do. -do-
IZ}Q Carbendazim 12%+Mancozeb3%wp | LION KRITHI 12463 WP -do- -do- ~do- -do- ~do-
11 | Chiorpynifos 50% EC LIONKRITHI  50EC ~do- ~do- ~do- ~do- -do-
12 | Chiomyriphos 20% EC LIONKRITHI - 2EC -do- ~do- ~gdo- ~d0- -do-
13 | Cypermethrin 10% EG LION KRITHI CYPER 10EC -do- ado- | odos | do. -do-
14 | Diuron 80% WP LIONKRITHI  8owp ~do- ~do- ~do- ~d- ~do-
115 | Dichiorvos 76% EC LIONKRITHI  76EC -do- do- | -do- | do- ~do-
| 16 | Fenvalerate 20% EC LIONKRITHI  20EC -do- -do- do- | -do- -do-
' 17 | Fipronil0.3% GR LIONKRITHI  036R -do- do- | .do- | do- -do-
{18 | Geysphosate 1% LIONKRITHI  418L -do- dov | oo | e ~do-
19 | Hexaconazole 5% EC LIONKRITHI - 5EC -do- do- | odo- | de. -do-
Hexaconazole 5% SC LIONKRITHI  -58C ~do- dos ¢ da. | o -do-
IMIDACLOPRID 17.8 % SL LIONKRITHI 1785 -do- doe  ofes | de -do-
Lambda Cyhalothrin 5% EC LION KRITH FIGHTERGEC -do- dos f do. | <do- ~do-
Lambda Cyhalothin 2.5% EG LIONKRITHI  25EC -do- -do- -do- | -do- -do-
Mancozeb TZ% WP LIONKRITHI  75Wp ~do- ~do- ~do- -do- ~do-
Metribuan 70% WP LIONKRITHI  700P ~do- -do- ~do- «do- -do-
Metalaxy1 8% +Mancorsb B4% WP |LIONKRITHI _ 8+64 VP ~do- -do- | do- | -do- ~do-
Monocrolophos 36% SL LION KRITHI PHOS 3651 -do- do- 1 da- | .do. -do-
OxyRourfen 23.5% EC LIONKRITHI  235EC ~do- de- 1 o | o ~do-
135 ,mmﬁ%m LIONKRITHI _ 245L ~do- “do~ | -do- | e ~do-
30 | Pendimethalin 30% EC. LIONKRITHI _ 30EC ~do- do- | da- 1 -do ~do-
31 | Phorate 10°% CG LIONKRITHI 106 ~do- -do- | -do- | -do- -do-
LIONKRITHI 50EC ~do~ -do- do- -do- -do-
33 | Profanaphos 50 LIONKRITHI  50EC ~do- -do- ~do- ~do- -do-
134 | Prerobe &% +Comemreteind SED LK KRTH &niEn <o




Tin Ne imgww |
CST No.+ 287532/ 7.
ML No. - 430 1 2007

4 SRI KIRUTHIKA AGRO CﬂFMKALS

B VANUFACTURES OF AGRO CHE
; %’etz Office: : Faf:mz’y

5 Selva Nagar, vimmku;mam Road, . - 310/3, Thiruvannamalal Main Road,
{Near, imayam Gas Godown ) | Cholaganur Vilage.
ViLLUPURAM-605802.  VILLUPURAM-805 402

8l +81 884 24 ?Q{}?ﬁ +91 9804279004, Ph: 04146-227585 e, m;i sﬁskaa@gma; am:

&aﬁ&é: _

Mr.K.SAMPATHKUMAR
S/o. Krishnavel,
No.71/123, Vinayagar Koil St.,
V1ratt1kkuppam |
» Vxllupuram 605 301.

Sub : Appointment letter as Senior Chemist,
—

i _Dear Sir, : : :
' | We are glad to mform you that, you have been appomted as
‘Semor Chemist in our organization. You wﬂ} be paid a consolidated
salary of Rs.15 000/ (Fifteen Thousand only) from today i.e.

SO L 12, 2021 you will also be provided with conveyance aliomance of-u’
' Rs.Rs.1000/- P.M.

- You will be in our pay roll from today onwards and you will be
~ prov ided all facilities hkc other staff on day to day basis as per rules
‘and regulatmns '

- Please acknowie'dge and Sign the appointment letter for our

records.

Sri KRITHIKA AGRO CHEMICALS

Proprietor.
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‘ DETAILS OF THE CHEMIST AND HIS CONSENT
%

e Name of the Chemist © K.SAMPATHKUMAR
Father’s Name ' : Krishnavel
| Qualifidation : M.Sc., Chemistry
Date of Birth : 22.12.1991
. Residence Address : No.71/123. Vinayvagar Koil St,,
' 3 Virattikkuppam,
| ~ ‘ Villupuram - 605 301.
: From F
Chief Administrative Executive,
° M/s. SRl KRITHIKA AGRO CHEMICALS,
| g N0.310/3, Thiruvannamalai Main Road,
Cholaganur, Villupura - 605 402,
;
=




